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STATEMENT RE RICE DEAL WITH 
BXJBMA

Mr. Chairman: The hon. Minister
for Food will make a statem ent with 
regard to the rice deal with Burma.

The Deputy Minister of Food and 
Agriculture (Shri M. V. Krishnappa):
The deal which has been made bet
ween the Government of India and 
the Government of the Union of 
Burma will give us a quantity of 
775 P.S.D.

9 lakh tons of rice during the present 
year. P a rt of this will be given to 
the deficit States for utilization by 
them to m aintain their present scale 
of rice rations- The balance will be 
used in rationed areas in the said 
States to make supplies to consu
m ers without any quantitative lim i
tations. These availabilities will be 
in addition to whatever quantities 

the deficit states have themselves pro
cured or will procure and the quan
tities received by them from surplns 
States in the coimtry. By this means 
rlce-eaters in the entire country will 
now have the opportunity of secur
ing their full requirem ents of rice.

The surplus rice in the country 
will go into a Central Reserve. The 
present inter-State restrictions on 
movement of rice wiU, however, 
continue. I am considering advising 
surplus State Governments to give 
up their procurement of rice as soon 
as a certain figure is reached. If, 
however, there is any tendency for 
prices to go below economic levels 
and surpluses are volimtarily offered 
for sale to Government agents, Gov
ernm ent will buy such quantities.

Before controls were introduced- 
and though during that time there 
was a net import of rice into the 
country between 2 and 2J lakh tons 
of rice, specially the finer varieties, 
used to be exported from the coun
try. In view of the great improve
ment in our rice situation, I propose 
to take steps to see tha t those peo
ple in foreign countries who had 
developed a taste for some varieties 
of rice produced in India have the 
opportunity of having them again. 

For this purpose, however, Govern
ment will be the only authority for 
sale of such rice for export.

Shri K. K. Basu (Diamond H ar
bour): I do not th ink  a discussion is 
allowed now? May I request that 
this statem ent be circulated to us 
tomorrow in the afternoon?

Shri M, V. Krishnappa: We wiK
circulate it at the earliest possibly 
ppportunity. "




